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Public D bution ch em 

*89. SHR,I R. K. MHALGI: Will 
the Minister of ,COMMERCE AND 
CIVIL SUPPLIES be pleased to 
state: 

(a) what is the pl"Qgress made by 
Public Distribution Scheme (of essen. 
tial commodities) which has come 
into being sinc 1st July, 1979; 

(b) how mancy shops under the 
scheme are working throughout the 
'Country (State-wise); , 

(c) whether the shops are being 
provided with adequate' stock re-
gularly and whether prices of the 
Commodities are regulated and con-
trolled proper ly; and 

(d) whether Government propose, 
to make the said scheme more effec-
iive, if so, the measures under consi-
deration? 

THE: MINISTER OF COMMERCE 
AND STEEL AND MINES AND 
CIVIL SUPPLIES. (SHRI PRANAB 
MUKHERJEE): (a) to (d): A state-
ment is laid on the Table \)f the 
Sabha. 

Statement 
The Production-cum-Distribution 

'Scheme was launched all over the 
country from 1st July, 19'19, to streng-
1hen the existing public distribution 

ystem by enlarging the erea and 
population coverage and al00 adding 
Some more essential commodities for 
distribution through the outlets of 

the fair price shOps. The dditional 
CtJmmodities re.commended for distri-
bution under the Scheme w re toilet 
soap, match- boxes, tea, coffee and 
exercise-books. The implementation 
of the Scheme has, however varied , 
from state to State depending upon 
the administrative set up already in 
exist nee for running the public dis-
tribution system. The agencies nomi-
neted by the state Governments and 
Union Territory Administrations are 
being supplied the various commodi-
ties recommended for distribution 
under the Scheme ,by the various 
National level agencies such as Food 
Corporation of India, Public ctor 
Oil orporations, National Coopera-
tive Consumers' Federation, Khadi & 
Village Industries Commission and 
toilet 30ap by the variou private 
manufacturing units at prices fix d 
by the Centrnl Government. The 
Production-cum-Distribution Scheme 
is under periodical review in consul-
tation with the State Governments, 
Central Ministries and other agencies. 
The Central Government has also set 
up an Advisory Council at the 
National level to advise it regarding 
the implementation of the Scheme, 
and similarly the State Governments 
have been advised tQ set up State 
level Coordination Committees to 
supervise the functioning of the 
public distribution system to make it 
more effective to cater to the require ... 
ments of the vulnerabl sections 0 
our society. A statement showing 
number of fair price shops in the 
country. statewise is enclosed. 
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Khadi and Village Industries Com-
mission is hardly producing one per 
cent of the total match boxes pro-
duced in this country. 
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SHRI PRANAB MUKHERJEE: Si, 
., so far as the first part of the question 

regarding the number of fair-price 
sh'0Ps available is concerned state-, 
wise, the break-up of the information 
which we have received from the 
various State.s is that the number of 
fa'r-price shops operating is 2,32,006; 
in regard to the supply of the match 
box through the Khadi Village and 

Was also under his administrative 
control. 

We have identified the agencies for 
public distribution system; it is not 
possible or me to indicate by h'ilt 
time it would be possible for us to 
see that all these essential commodi-
ties which had ,been identified a e 
distributed through the Public Di '"_ 
tributiQn System I hope that we will 
be able to arrive at a stage of full 
satisfaction regarding this over the 
period. But, efforts are being made 
in this regard. Various Stgte Gov-
ernments and agencies are being in-
volved with a vast area and so, much 
depends upon the cooperation of the 
State Governments. We are trying 
to streamline the procedure. Certain 
State, Governments took initiative 
long time ago. Because of the change 
of policy-as the-hon. Mem'ber already 
pointed out, We have more mir-price 
shops-what happened was this. The 
sugar was de.controlled the dual price , 
system was given up by the earlier 
regime and, as Q result, a large num-
ber of fair price shops were closed 
down. So, it will take some time to 
put them intQ operation. 
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Industries Commission, it i true that SHRI MUKHE. 
a very small percentage of the total Sir, there ain sho tcomin 
production is covered by it. It is or in tanc ,th ap lic tion of the 
al 0 known to you and to the hon. entia} Commodities ct 
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of the Industry Ministry, the Khadi 5 iou 1y. So fa a e buildin 
and Villag Industries Commission 0 infras ructure Or the public 
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tribution system is ooncerned, a lot 
O' improvement is to be made in the 
various areas. So far as uniform 
price system is concerned, it is a big 
policy matter and I cannot reply to 
this question rilght now. So far as 
ce tain other items are concerned, 
essential commodities like foodgrains, 
cereals, etc. We are trying to distri-
bute them through the Food Corpora-
tion of India, for kerosene, thrJugh 
Oil India Cor oration, etc. Certain 
other items have also been identified 
and these are known to him. 

~ ~f.~ : ~ ~~ '1T fap ffi 
~ q ttlI'T~ q-~ ~ ~ ~ tn: ~~ 
~lftm ~!R"T Cfft ~ Cfft ~ ~ 
~~I 

SHRI R. K. MHALGI: It has been 
stated in the reply that the Produc-
tion-cum-Distribution Scheme is 
under periodical re iew in consulta-
tion with the State Governments, 
Central inistries and other agencies. 
May I know whether any such review 
has been effected recently? If it is 
so, wh n and with what result? It 
has also be.en stated in the reply that 
the Central Government has also set 
up an Advisory Council at the Na-
tional level to advise regarding the 
implem ntation of the scheme and 
similarly the State, Ck>vernments have 
been advised to set up State level 
Co-operative Committees to supervise 
the functioning of the public distri-
·bution syst m, e,tc. May I know 
wh ther any of the meetings of such 
Ad vi ory Council has been held? 
Who are the Members Qf this 
Council? If any such meetings have 
been held what are the recommen-
dations o'f' the Council? 

S I AB MUKHERJE·E: S,_., 
far as the meeting of the National 
Advi ory Council is concerned one 
meeting was held last year. It is a 
commit eel ('on"isting of the Minister 
o Ci vi1 SU lies a the Chai man of 
h Co mitt e, ep esenbatives 0 the 

itb r t th 
their nominee 

s. 0 far a 
s conc rn , 

the hon. Member is well aware that 
this Government started unctioning 
just a coupl of weeks ago. So, it 
will take sometime to look into the 
review work. So far as information 
and other matters Qre concerned, w 
are in touch with the state Govern-
ments and one of the important pre-
dicaments in these areas is when the 
Ordinance for preventing black-
m'Cirketing and profiteering was pro-
mulgated, some of the State (Xovenl-
ments did not utilise it. This enabl-
ing provision Was made and the State 
Governments were provided with the 
power to take care of the profiteers, 
h'0ardars and blackmarketeers. But 
some of the State Governments did 
not utilise it. 

SHRI R. K. MHALGI: I asked a 
specific question. May I know the 
names of the persons who have been 
included in the Council? 

8HRI PRANAB MUKH.ERJEE: I 
haVe already mentioned that the 
Minister of C'ivil Supplies and some 
of the agencies like Thod C'orporation 
of India, Indian Oil Corporation and 
National CooperatiVe Consumers' 
Federation are represented. I think 
their Chairmen of those organisations 
are the nominees of this Council. 

SHRI R. K. MHALGI: When was~ 

the meeting held? 

SHRI PRANAB MUKHERJE,E: I 
told you that in November 1978 one 
meeting was held. 

WTo "(1q ~'(l' ~ : ~ ~ 
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H I PR MUKHERJEE: It 
i tru that a larg number of fair 
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price shops were not operating, parti-
cularly when th decision fOr decon-
trolling sugar was taken by the 
ear lier regime. 

HRI INDRAJIT GUPTA: Were 
the shops selling sugar only? 

SHRI PRANAB MUKHERJEE: 
Sugar is an impartant item and as a 
result of this when they found that it 
was not economically viable to 
ope ate the shop, they closed it. 

As regards establishing fair price 
shops at the Panchayat level, as men-
tioned in the text of the reply it will , 
be the endeavour of the Guvernment 
to "'ee that a population of 2.000 is 
covered by one fair price shop, and 
irrespective of that, each Panchayat 
headquarter will have a fair price 
shop. The State Governments have 
been asked to ensure that. 

~ ~ tJ;lfo ~o (('0 VTif : ~&l 
~, m Cfft ~ ~T ~ ~ 
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SHRI PRANAB MUKHERJEE:: So 
far as the supply of diesel and kero-
sene is concerned, this question was 
eli cussed in detail by my colleague 
in the P troleum Ministry and he has 
highlighted how the distribution sys-
tem would be streamlined. 

So far as the application of the 
Ordinance to e trict the activities of 
blackmar eteers and hoarders i con-
cerned the hon. Member is a ware of 
th price of legi lation befor thi 
Hous it el and as and when it wi! 

get the approval of the Hous and 
the othe.r House, we will see ho i 
could be enforced. 

SHRI N. G. RANGA; Has any 
administrative machinery b en set up 
by the Central Governm nt in order 
to see how the State Governm nts 
carryon the procurement of the 
ssential commodities and organise 

their proper distribution. If there i 
no such machinery set up till now, 
will the Government consid r the 
advisability of setting up a suitable 
machinery sO that the tufficers con-
cerned go rOUnd to ensure proper 
procurement as a130 satisfactory di -
tribution through public institution 
and semi-public institutions? 

SHRI PRAN AB MUKHERJE ~ 

Certain agencfes have been identified 
for the procurement, for instance 
Food COrPoration for foodgrains, 
State Trading Corporation for edible 
'Jils etc. So far as the distribution is 
concerned, as mentioned in the earlier 
part of my reply, much depends to 
what extent we are able to build up 
the infrastructure and build up the 
distribution agencies at tb , vario 
levels. 

SHRI N. G. RANGA; My que tion 
is: Is there any such machinery to 
go round the States to ensure prop r 
implementation of the schem? That 
has not been answered. 

SHRI C. P. N. SIN'GH: I would li e 
to know from the hon. Minist r h-
ther, during the Janata Party 
the hon. Member who has 
this question had given speeific 
orders that licences given to c rtain 
shops which are known in the villa s 
as Sa ti Dar Ki Dukan be terminated 
and new sh·ops opened. is w s 
done just to haras ce min peop e 
who had shops and who w Con-
gr s- upporter. Secondly, in Deo ia 
district of Uttar P adesh kero n 
and dies 1 ar not available at all. 
Will the ho . Mini te assu u 
are the representative:; 0 OUr re 
ive con i uenci s-even thou h h 

State Gov nmen here's a Jana 
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controlled one-and the people in 
Deoria that he will look into the 
mattetr ,~f cancellation 0 shops, and 
of availability of kerosene, diesel and 
even things like washing soda? 

SHRI PRANAB MUKHERJEE: So 
far as the cancellation of shops are 
concerned, I do not rule out the 
possibility, because a lot of things 

. have taken pIece during the last 30 
months, and it will take time for us 
to find out what has taken place. I 
will look into the matter and see 
whether a certain thing was done 
merely fOr political considerations. 
As far as the distributk)n is concern-
e.d, a I have already said armnge-
ments are made to enSUre distribu-
tion; but I am emphasizing that much 
depends on the stretamlining of the 
distribution system. I am sorry to 
say that we are not getting adequate 
cooperation in this matter. 

SHRI C. P. N. SINGH: Will the 
hon. Minister assure the House that 
the case of shops that were cancell-
ed during the Janata regime on the 
instructions of the then Ministe.r Shri 
George Fernandes will be looked 
into? 

SHRI PRANAB MUKHERJEE: I 
have already replied to it. 

e.tt .. ~ f\' : tieil ~ ~ rn- ~ it ifml{T fcfi q~ iifi I .f'l fsel 
~m~ cFt~~[ffi~ 

~, ~ a ~~ ~ ~m ~ it rtm 
~, ~ tlft ~ ~) ~ lIT ~ 
macFi I ~ qiff or ~ fin:r,rm ~ 
~ m~ cit~Cl)T~~ 

lff ,if ~ m, crni it ~ 
it ~:it \ilTCft ~. I ~ ~ ~ I 

~""'..n:'\-r) ~ I iffin; '.;f ~ ~ ft;rq 
, ., +f1TT ~T it (f~ ~ 

q-rffi ~ I ~ ~ :qr~ 'f~ ~ 
~T IT if; f~ m:fT ~Gtr -, CflrT 

st'+fIC4liliffl ~ ~oA- m tV 
(ft.fi , 

HEI P ANAB MUKHERJEE: I 
hav eady replied to the question. 
I h v nev claimed that every 
vill i overed by fair price shops. 

There are 6 lakh villages, and only 
2,32,000 price shops. 

SHRI K. LAKKAPPA: It is most 
unfortunate that Mr. George Fernan-
des ~as put tp.is question. This pro-
gressIve measure Of public distribu-
tion system Was initiated when Shri-
mati Indira Gandhi was the Prime 
Minister. For '{he last 2-1/2 years, 
when there was a Janata Govern-
ment-and after its break-up during 
the, regime of the caretaker Govern-
ment-they initiated a dialogue with 
black-marketeers, hoarders and 
smugglers, and created situation .... 
(Interruptions) to sabotage the entire 
public distribution system. Even to-
day, most of the Janata Governments 
in States are not cooperating with the 
progressive ideas and measures initi-
ated by our Government. Will this 
national-minded Government take 
steps to meet this situati\)n? Will ' 
the Minister assure us that the public 
distribution system for all essential 
commodities will be completely 
streamlined aDd thet it will se.e that 
the State Governments also behave 
properly and cooperate with the Cen-
tral! Government? What measures 
are you going to teke to ease the 
situation? 

SHRI PRANAB MUKHERJEE: So 
far as hon. Member's observations in 
regard to the soft attitude taken by 
the previous Government are con-
cerned, so far as black.m.arketeers 
and hoarders are concerned, I do 
agree that if they were tackled pro-
perly and dealt with firmly perhaps 
the price situation would have been 
better if not altogether satisfactory. 
But, unfortunately, even the govern-
ment which brought the Ordinance 
the other day, we found that they 
were working out something wh n 
we are trying to give effect to it. This 
is the state of reality. But so far 
as hoarders and blackmarketeers are 
concerned. I can assure the hon. 
Member that we will take care f 
them and we will see that when the 
Bill is pa ed and get the ap oval 
of both Ho e, . t will be ut into 
operation. So far a the dstribution 
system is concerned, I have already 
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-replied to the question of the hon. 
.Member. 

(lnterTuptions) 

MR. SPEAKER: Next question. 
(On mot:e question is coming of this 
nature, at that time, you can ask 
your question. 

• 84. ~ P1!n ft: lftff f,", 
'~T ~ .;~ ctT iitff ~it ~ 

(ifi) ~ III wq ~ f~ ~ mT r~ 
-m~ c::~ 13 lfto G'f ~Rr ;ffi:n1:r 
~~fl1T ; 

(v) Clrr · ~ ..rr wq ~ fcf; ~ 13 tIT 0 

e;:r ~ iti~ 86 ~ l:i~ it ~ ~ 
~; ~1~ 

(If) tlf~ ~tf"()~ ~""T em ~ ~T- · 
·~;:'lfcli ~T aT \37m 1 3 It'T 0 eYl ~ol ctT 
;:rffira:iT ~ <flIT i.fiRUr if ? 

THE MINISTER OF FINANCE 
AND INDUSTRY (SHRI R. VEN-
KATARAMAN): (a) to (c). A state-
ment is laid on the Table of the 
House. 

statement 

Ptu-suant to the decision of the 
Government announced by the Fin-
ance Minister in his Budget Speech 
-on 28-2-1978 a total quantity of 12.556 
tonnes of gold was sold by the Re-
serve Bank of India in 14 auctions 
h eld between May-October 1978 on 
behalf of the Government. The. total 
value of sale proceeds was Rs. 86.5 
crores. 

While' announcing the decision to 
sell gold the then Finance Mini ter 

ated the following in his Budget 
Speech of 1978. 

, .... Despite the utmost vigilance 
o the Customs authorities and con-

siderable seizures and confiscation 
uf smuggled gold, it is an unfortu-
nate and distressing fact that gold 
4mugglin has to some degree con-
tinued. The substantial difference 
between Indian gold priC' sand In-
temational gold prices has served as 
a temptation to smugglers. Gold 
smuggling is not only illegal but has 
helped to sustain black mon y ope-
ra ions and foreign exchange rack 
teering. It is therefor, necessary 
for us to think of economic measur 
in addition to preventive measur 
to tackle this evil of gold smuggling. 
We have given very careful thought 
to th question and have decided to 
commence th sale of gold from th 
stocks held by Government .... ' 

Sale of gold by auction was thill 
introduced by the then Government 
on an _ peri mental basis designed·to 
supplement oth r anti-smuggling 
measures. It was also intended in-
cidentally to mitigate the e an-
sionary impact of the budgetary 
deficit. 

Consequent to a sudd n steep rise 
in the international price of gold to-
wards the end of September, 1978, 
sharper increase in the internal price 
of gold due 0 speculative forces, the 
Government suspended the gold auc-
tions on 26-10-1978. 

SHRI R. VENKATARAM N: 
There is another ' Q . No. 95 of P rof . 
Madhu andavate. If you allow, we 
can take up both the quest ions to-
get her. 

MR. SPE K R: If the Pro es or 
has· no objection to it. 

PROF. MADHU DANDAVATE: I 
have no objection. But m y que tion 
is diffe ent ro my wi e's q stion. 
(In terrup ions) 

MR. SP both the qu s-
tions--84 and 95-a b ing ak n 1 
tOg th r. You an t two p 
mentarie. Pro. Ma hu and vate 
can also p t two supplementarie . 




